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BUSINESS OF THE HOUSE 

The Minister of Parliamentary 
Uain (Shri Satya Narayu Sinha): 
Sir, with your permission I rise to 
announce that Government Business 
in the House for the week commenc-
ing 6th March, 19G1 will consist of: 

(}) Consideration of any item of 
Government Business carried 
over from today's Order 
Paper. 

~ ) Discussion and voting d: 

Supplementary Demands for 
Grants (Railways) for 1960-61. 

Demands for Grants (Railways) 
for 1961-62. 

~3) Discussion on the Rl'solution 
approving the Proclamation 
issued by he President 
a.'suming to himself alI the 
functions of the Government 
(If Orissa. 

H) Considpra lion and passing of: 

The Insurance (Amendment) 
Bill, 1961. 

Th", Railway Passenger 
(Repeal) Bill, 1961. 

Fares 

(5) General Discussion on Gene-
ral Budgl't for 1961 -62 on 9th 
March onwards. 

RAILWAY BUDGET-GENERAL 
DISCUSSION-(contd.) 

IIr. Speaker: The HOWie will now 
proceed with the General Discullsion 
of tht' Railway Budget. Shri Manay 
wall on his legR the' (other day and he 
may continue i~ 5pl'l'('h. 

8bri Muay (Bombay CIty Central-
Resen·ed-Sch. Castes): Mr. Speaker, 
Sir, the other day I was trying to 
draw the attention of the HouSf' to 
the demand of th(' people of Nipani 
for a railway line bc.>tween Nipanl and 
Raibaug. I haV(' already said that 
Hipani i!< a commercial centre and 
the businelUl rondu('t£'1i there is such 
that it is able to let foreign ('Xchan.e 
for the country. I have already 
1Ihow('(j that it ~ a justifiable demand. 
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One more thin,. The predecessor 
of the present Railway Minister had 
been to Nipani some time ago and 
he had promised the people of Nlpani 
that he would be pleased to consider 
their demand and see that the rail-
way line bt'twl'en Nipani and Raibau. 
is grant.l'd in the Third Five Year 
Plan. 

12.30 bra. 

[MR. DEPUTY-SPEAKER in the Chair] 

I am not able to remember the 
exact words of his promise but the 
promise was there. I JUSt want to 
ask our hon. Railway Minister whe-
ther he is agreeable to keep the pro-
mis(' given by his predecessor to the 
people of Nipsni or he is not in a 
position to keep up to that promise. 

Onr more point. It is about the 
coacheR on the Frontier Mail running 
bdween Bombay and Amritsar. Wl' 
are running the Swiss made schill'ran 
coaches which were ('onverted from 
second class to flrst class. There 
havl' been many complaints about 
these l'0 c t'~. ] remember a recent 
incident when on 10th February 8 

number of hon. Members ot Parlia-
ment traVl'lled from Bombay to New 
Delhi by the Frontier Mall in the.e 
coacbes; they were not In a positlon 
to ~it l'omfortably, not to !!peak about 
thf' slf'f>ping accommodation. 

Mr. Deputy-Speaker: 
wrong with thl' M.P.. or 
('omp[lrtment? 

Somethin, 
with the 

Sbri Mana,,: With thl' ('ompart-
menl I am brin,in, this 14 ynur 
noti('(o anti to thl' nol,Ce of the hon. 
Mini$ll'r throu,h you not only ~

('8UJlt' thl' M., ~. were not comfortabl4" 
in theBe coaches but the ,cmeraJ pub-
lic also made complainb about tht'M 
coachell and the RaiJ"'ay Board have 
accepted the dC'ftland to withdraw 
lhelll' c"achel, But I am told that the 
Board i~ "nding !"ertai" diftkultl ... to 
replace them; but t ~ dlfftcultlMl 
an~ ('rf'at.ing more diftkultie. fOr the 
sta1f at the rett'rvation oftlce In Bom-
bey; they are the people who allot 
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these berth!! and they are blamed. 
Some via media should be found to 
replace these coaches as these things 
may etrect the morale of the people 
working at the reservation office in 
Bombay. 

I would now refer to the grievance, 
of the Scheduled Castes and Buddhists 
employees of the Railway and also to 
the grievam'/'s of the employees in 
gelwral. With due respect to the 
hon. Minister for his sincere efforts 
to do soml' good job for the better-
ment of the Scheduled Castes, I may 
have to say that the Railway Minis-
try and the Railway Board are not 
completely free from the observance 
of untouchability in the Railway 
Ministry. For the last three years I 
have been pointing out the injustice 
done to them but to my surprise I 
have not been able to get good re-
puorts from the associations which 
have been working for the better-
ment of the Scheduled Cast employees 
of the Railway Ministry. On page 104 
of the Railway Board's report, somt 
figures about recruitment are given. 
The number of non-gazetted class III 
posts indented is shown as 1888 while 
the number of candidates recommend-
ed by the recruiting centre is 1818-
less than the indented number. But 
it is a fact that the applications have 
bet'n much more than the required 
number. Then again, as against 1927 
reserved class III posts. only 1721 had 
actually been appointed. Apparent-
ly, it may appear that the filling of 
posts is almost complete as only 200 
posts are left unfilled. I will not 
agree if it is said that because the 
applicants are not forthcoming. these 
posts are not filled; It cannot be a 
tact. 1 had an opportunity to visit 
the office of the Railway Service 
Commission in Bombay and m£'t tht' 
Chairman of that Commission there. 
To my surprise I found that as against 
some 2000 posts indented, there were 
more than 10,000 Scheduled Caste ap-
plications received. That only sh..,.. 
that the machinery, .n,a,ed in the 

appointment of Scheduled Castes, it 1 
may say so, is not completely free 
from that tinge which prevents .the 
filling up of these po~ts. 

Regarding the availability of candi-
dates from these three sections for 
which reservation is made-Scheduled 
Castes. Scheduled Tribes and Anglo-
Indians-the Railway Board them-
sl'lves had said that there was no 
dearth of candidate,; from among the 
Scheduled Castes. Therefore, there 
is no justification for keeping over 
200 posts untilled. That is about the 
reservation of posts. 

I have rl'ierrl'd :0 the observance 
of untollchability by the Railway 
Board and I want it to be taken as a 
painful observation of mine. I know 
that the hon. Railway Minist£'r is not 
only intl'restl'd in thl' amelioratIon 
of the condition of the Scheduled 
a~te employel's of the Railway 
Ministry but is also very keen on 
doing everything possible and within 
his r£'ach. I am also prepared to say 
that he has been doing so. But, as 
I said earlier, the machinery that is 
charged with the responsibility of 
carrying out the administration of the 
railways has succeeded in dodging the 
sincere etrorts of the Railway Minis-
ter in fululling these obligation under 
the Constitution. I will quote three 
or four instances of harassment of 
Scheduled Caste employees in the 
Railway Ministry, I will quote one 
instance from one railway and other 
instanccs from other railways. Let us 
first take th£' Northern Railway. 
There art" two instances here and 
both are in regard to lls~ III staff. 
Both are of persons belongmg to the 
Scheduled Caste community. One Is 
an inspector in the P.W.I. section 
and he has been applyinc for the 
!lCnior inspector', post since the lad 
thl'f't' years. He is fully qualifted and 
he is the senionnost in his ,rade in 
the departmen\.. But his appiicatioD 
is not considered for reasOnll better 
known to tbe officers. I am usina 
this termiooloey because, as I bay. 
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already stated, they are dodging suc-
cessfully. The officers in the Rail-
way Ministry would use that pet ter-
miDology, that, is, the 'suitability' is 
not there, or that suitable candidates 
are not available. Now, I am yet to 
understand the real meaning or the 
real sense behind this word 'suit-
ability'. 

Mr. Deputy-Speaker: The hon. 
Member's time is up. 

Sbrt Manay: 
many points. 

have to cover so 

Mr. Deputy-Speaker: He took nine 
minutcs the other day. 

Shrl Manay: I had taken only five 
minutes. 

Mr. Deputy-Speaker: It has i)f'en 
put down in the record that he took 
nine minutes. 

Shri Manay: I shall finish soon. 
Another instance is that of a Class III 
employee in the same Northern Rail-
way. He is transferred from one 
place to another seven times in the 
period of two years and this is a caac 
of nothing but ar~ssment because he 
belongs to the Scheduled Caste com-
munity. 

Mr. Deputy-Speaker: If the hon. 
Member wanted to mention names 
and bring out illustrations and put 
representations on behalf of parti-
cular individuals. he ought to have 
conveyed this information to the 
Minister earlier, sO that the Ministf'r 
might be ready with these ClseS. 
Otherwise, it is diffteult. 

Shri Mallay: With your permission. 
may I submit that I myself have 
tlken the trouble to represent their 
cases and I received the reply from 
the Ministerial level wblcb II based 
on the stereotype reply given by the 
officers. 

..... Deptat ~pea er  If the repre-
septations are stereetypt'. the arurwer 
alao would be IteJ't'otype! 

SIarl .au,.: Therefore, 1 feel that 
there is no other forum where I 

can bring out those grievances but 
this House, and so, with your per-
mission .... 

Mr. Deputy-Speaker: There are 
directions that if particular represen-
tations are to be made and the names 
of individuals are to be mentioned, 
previous notice of that intention must 
be given to the Minister so that he 
might be ready with thost' particular 
instances with a suit!lble rC'ply. 
Again I am using thl' word 'suitable' 
which might be offensive! 

Shrt Manay: I have never said that 
the word 'suitable' is offensive. I 
said that I haw' yet to know the in-
tention and the feeling behind that 
word. But 1 have not quoted any 
names of the persons and then'fof(' I 
feel. ... 

Mr. Deputy-Speakrr: Let us see 
how he proceeds. 

Sbrl MlUlay: I am givin, these ins-
tances to substntiate why I char,e th.e 
Railway Ministry for the observance 
of untouchability. Otherwise, I 
would not have given thOle easel. 

1 shall drop further instances and 
quote only one in particular. It is from 
the Ch"ttaranjan factory. One person 
was there in the factory for ten years 
-I am not ,iving his name-and when 
he found that he was not ,oing to be 
spared for one reas::n or the other, he 
went to the extent ot resign in, his post 
after putting in ten yean' service, 
sayin, that" I should better prt'fer to 
be unemployed rather than to submit 
to the tortures because of the fact that 
I lwlonl to the Scheduled Cute com-
munity" With your permiuion. I 
would say that hats off for this mili-
tant man who hal put up a ftlht 
a,ain!lt the obst-rvance 01 untouch-
ability 

Mr. Depgt,.-8peaker: Doe, he 
apprOVe ot the mHitant attitude of sub-
ordinatflll to their lIupt"rioTl! 

8IIri .... ,.: TIli. poor man had no 
o'her honourable ('ourse available 
eXf'E'pt \0 r(,8 "" hUt job 
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Now,I shall turn to the grievances 
of general labour. Many other hon. 
friends here have already spoken 
about the victirnisation of railway 
workers in the name of the last gene-
ral strike. Cases of harassment and 
victimisation arc s~ill rampant in the 
railways in respect of those employees 
connected with the general strike. 
Taking advantage of the post-strike 
situation, the authorities hav£> with-
drawn the recognition of th:se unions 
whi('h had servoo notices on the rail-
ways. I shall ('ite some of thp ins-
tances of harassment of the workers. 
One is that the active workers of the 
unions arc bdng transferred from one 
place to another in mid-term. The 
second s that oC severe punishment 
with reducti~n in pay and rank and 
withholdinJ:l of annual increment for 
Y('llrS with lo's of seniority. The 
third is a p('I'iod of suspension for 
months 'havc l'l~n : rea ted as susp£'n-
sion and the balalH'(' of their dues is not 
paid to t o~e who have been taken 
back, with some punishment. n thl' 
Wcsh'rn Railway alone, of wh'ch I 
havp knowh'dgp, there arc about 75 
workers who have beE'n thrown away 
under O'h' prf'tl'xt or the otht'l' 

Mr. Deputy-Speaker: The hon. 
Memb(·r's time is up. 

Shrl MaDay: A few minutes more, 
Sir The o 'rnm~'nt of India and 
the Hailway Ministry have in general 
taken a very II'nil'l1t attitude. a very 
rl'llsonabJt. uttitude. towards the 
strikl'rs. But--I do not want to repeat 
the ehargc--lhe pdty officials are se-t-
tling th('ir I'1d !lcores. I do not want 
to make that ('harge. as I have said. 
but thf'n, I would like to say that des-
p'lp t i~ lellil"1: poli('v of the G()VI'm-
men I of lndin. the' l,fficials are l~penly 
flou m"r this p )III.'~  and are creating 
frustratton and b:tt"l'ne'S<'l amongst the 
rai\wi\v emploype~. 

Mr. Deputy-Speaker: He ought to 
c(lncl ude. 

Bhrt M ... ,.: In two minutes. 

Mr. Deputy-Speaker: Not in two 
minutes. Even for those two minutes, 
I have rung my bell three times. He 
ought to conclude. 

Shri Manay: I shall finish now, with 
a reference to the shortage of staff. 
The Railway Ministry has .said that it 
has banned new recruitment in the 
year under report. But then I might 
point out one thing. If I had the time, 
I could mention it in detail. with refer-
enCl' to the figures in the Railway re-
por:. But n'.w. I may say that though 
thpf!' has been no recruitment so far 
as Class II i;; concerned, in Class II 
and Class I posts, there has been an 
incr 'a~l' of about 109 and 21 re,.:pec-
tlvely. It m 'a J~ that about 130 peo-
ple havl' been recrut('d to Clas!o T Ilnd 
Class II. Apart from that, the short-
age in staff has resulted in the increase 
In workload in thl' railways. This in· 
c(('as(' of workload in the railways is 
to such an extent that the Railway 
Ministry is compel\ed t) employ over-
time workers. This year. the amount 
paid by way of overtime allowance 
com('s to abou'! Rs. 149 lakhs. There-
fore, I wish to say that wh Ie the 
workload has been increasing, an 
equivalent in('rease of staff also ought 
to be there. to relieve the over-burden 
(n the worken in the railways. With 
!hC'sl' words, I conclude. 

Shrl Naushlr Bharucba (East Khan-
desh): Mr. Deputy-Speaker. Sir, 
before spC'aking on the railway bud-
~ 't, -desire to invite the attention of 
this House to the practice whch has 
beC'n prevailing for the' 1allt two or 
three veaTS. narrft!ly, of the railway 
budget -bping exhaustively discussed in 
the upper House before it i~ discussed 
here. The unfortunate effect of it is 
that in thE' replies which the Railway 
Mini!lter g Vf'S in the Hajya Babba, 
mRny of th(' C'onclusips to which we 
should an;ive QfI financial matlers after 
disl'ussion in tlilis Hous(' become cry-
~ta\li led there. with the result that we 
are left merelv r:. -speak on the sub-
jE'M. knowing ful1y ~l1 that tht' mind 
of the hon. Railway Minister has been 
made up alrf'lldy qarguments in t~e 
Rajya Sabha. I 5UGmt that the rail-
way budget is part and parcel of the 
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general budget and it is the privilege 
of this House to discuss all matters, 
and discussion means influencing the 
decisions of the Government. I hope 
in future the mere excuse that it is 
more convenient to have the railway 
budget discussed in the Rajya Sabha 
first w:ll not be brought forward and 
that the Government will look into it 
and revise this practice. 

Coming to the railway budget, I am 
of the view that while the railway 
administration has attempted a gigan-
tic task and not done too badly, it has 
also not done too well either. I am 
not satisfied with the d splay of sur-
plus figures for the last five years 
totalling about Rs. 20 crores, because I 
have always been of the opinion that 
in the past fiVe years, we have set 
aside by way of depreciation a much 
smaller figure, with the result that 
thpsc surpluses are really illusory. 

For example, this year we will be 
setting aside Rs. 65 crores, Rs. 20 
crares more than the usual deprecia-
tion amount. If only we can set aside 
this in the course of the current year, 
it will completely wipe out all the so-
called surpluses of the last five years. 
This only indicates that before basing 
OUr conclusions on the figures given by 
the hon. Railway Minister, a very 
critical inquiry is necessary. 

Taking the revenue side, We find 
that the Jotal gross receipts are R~. 500 
crores inclusive of Rs. 12i crores which 
w,ll be paid to the general revenues 
in view of ute abolition of the tax on 
passenger fares. But if We critically 
analyse, how these revenues are made 
up, we find that in the COUMle' of the 
last five years, the first-class receipu 
have not increased by more than Ra. 2 
crotes, because the ftnt-class tares are 
yielding to what I may call the law 
of dimin' ~in  retuTn4 and the receipt 
is not g i~  up. Normally, it should 
have gone up by 8 to 10 per cent. a 
year. It has not 'JrIne up, wh'ch indi-
catM that a revilion downwarda of 
flnt-c1ass fares Is calted for. 

U you see t ~ receipt from third-
class fares. they total only to lb. 11 

crores more in the last five years. I 
was rather surprised to find the opti-
mism en the part If the Railway Min-
ister i.It estimating in this budget that 
in the budget year alone, there will be 
an additonal increase of Rs. 13 crores 
in receipts from third-class fares. Even 
in the last five years, it did not come 
to Rs. 13 crores more or it JUSt came 
to that figure. Then, why is he so 
optimistic that within the next year he 
expects there will be an increase ot 
R~, 13 crores? 

The hon. Minister .has given various 
reas·.'ns for the short-fall in goods tra-
me to the extent of Rs. 16 crores. He 
sa:vs, one reason was the strikt, which 
acrounted for a short-fall of 3 million 
tons of originating goods traffic, which 
is roughly one w('ek's haulage, When 
the strik(' was on. we were told that 
the strike was a compll':e and dismal 
failure, If it was such a complete and 
dismal failure, why is it that the rail-
ways lost 3 mill:on tons of goods 
traffic? 

Mr. Deputy-Speaker: Failure in the 
~l'nse that they aid not lose more than 
that. 

Sbrl Naaab.ir Bllarucba: I am afraid 
when it suits the Minister, when he 
wants to hit the strikers, he picks up 
any stick he likes. 

Mr. Depat,.-Speaker: Would the 
hon. Member spare that when hiJ 
opportunity comes? (Interruption): 

Sbri N ...... lr Bbaraeba: Anyway, 
the point: am making ll, jf there 11 
a short .. fall 01 Rs. 16 crore. in the ton-
nage hauled this year, the reason ia 
that he over-estimated the capacity of 
the railways. He says, we are in a 
position and we have tn tact carried 
more if we look at what he callll the 
ton miles. I am comin, to that po'nt 
later on and I aha\) dilCUSi It in 
greater detail, but I am inclined to 
think that the short-fall wal due to 
the fact that there was an over-
estimate from this part of the trafftc 
receipts. 

Coming to the expenditure .ide. two 
iteml attract our .ttentlOll: repel,. 
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which have risen up to Rs. 107 crores 
in the budget year and fuel e~ndi
ture which in the coune of the last 
fiVe years has gone up by 150 per cent. 
It is very strange that the expenditure 
on salaries and wages nas gone up 
in the last four or five years by only 
22 per cent. ~n other words, tak,ng 
into consideration the increase in the 
cost of living in these four or five 
years, the salary of the emploYPe9 in 
terms of goods has not increased. But 
the fuel consumption shot up by 150 
per ccnt. It is tfue there have been 
revisions of coal prices and revisions 
of haulage and handling charges. But 
I am all the time 1I0t satisfied that the 
coal is consumed economically. 

Of course, the Railway Convention 
Committee's recommendations have 
been endorsed by this House. But 1 
am still appealing to the House, since 
the Railway Convention Committee's 
recommendations haVe been mention-
ed in such great detail, that a com-
plete rcvision is C'alled for. As this 
House is aware, the railways have very 
magnanimously oft'ered 41 per cent. 
by way of their contribution to the 
general revenues instead of 4 per cent. 
Afu'r ten years of !la-called successful 
working of the railways, there is an 
incrl'ss(' of only 1 per cent. What type 
of private entcrprise you will cali if, 
aft£'r ten years, it docs not give any-
Uaing more but only 1 per cent.? You 
will throw the dir<'Ctors Into a junk-
pot. Still, WE' ~ny to the railways, 
ln~teRd of 4 per cent., you pay us 41 
per cent. and we are quite satisfied". 
For another five years, there is no pros-
p('('t of g('neral revenues getting any-
thing mor£, even though they will an~ 

!'pent in the coune ot the next five 
years Rs. 1,255 crores by way of capi-
tal in e~tment. 

The !le{'ond point is, the depreciation 
of Rs. 8!1 ('TOrt's that Is being set asidE' 
this year Is not adequatt> beeause of 
the backlog of accrued depreciation in 
!h(' past. Surely the depreciation 
could not have jumped up in oDe year 
from Rs. 4& crores to Rs. 85 crores. 
Therp is a becklotr of dt'pl"f'('iation for 

Discussion 

years, and taking that into considera-
tion, the depreciation should have been 
a great deal more. Therefore, I feel 
the surpluses are illusory. 

Also, the dividend payable on new 
lines had been deferred by the Railway 
Convention Committee of 1954 for five 
years. Now by a very curious inter-
pretation, the hon. Minister says that 
so rar as new lines are concerned, the 
dividend will be deferred not only for 
fivc years, but until the railways start 
earning a surplus, which means, if for 
the next 20 years, they do not start 
earning a surplus, we get nothing. I 
do not find any warrant for extending 
this tax holiday so tar as the railways 
ar!' concerned. 

The hon. Min:ster has got a very nice 
way of placing facts before the House 
with regard to the development fund. 
He says, there are Rs. 29 crores lia-
bility in it, that is a minus balance of 
Rs. 29 crores. He uses the terminology 
that the Rs. 29 crores in the develop-
ment fund are to be liquidated by ad 
hoc write-back adjustments from deve-
lopmt'nl fund to capital fund. In 
plain language, it means robbing Peter 
to pay Paul. He uses a beautiful 
phraSe that it is to be liquidated by 
ad hoc write-back adjustment. i.e., 
transfer from dt'velopment fund to 
capital account. ~ t simply means rc>b-
bing the capital Dccount so that the 
d('\'t'lopment fund may be bel1efited. 

The Minister has waxed eloquent on 
the achievements of the railways in the 
second Five Year Plan. He says, the 
~econd Plan provided for an increase 
in passenger traffic by 15 per cent. and 
We have carried 25 per cent. more. He 
also says, while it is true that in reprd 
to the haulage of or:iinatine ,oods 
traffic the ~ e  was 182 million tons 
in the second Plan and We have fallen 
short in terms of originatin, goods 
traffic, but if We take into considera-
tion the million ton-miles. in that case. 
We have more than achieved' that 
tnrgM. He says at the end of the First 
Plan the total million ton miles was 
36.000 and they have actually achieved 
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.56,000. I submit it is a more scientific 
method of calculating the amount ~ 
work the railways have put in. He 
says this has been put in with less of 
traction effort, 29 per cent. of additional 
effort and 26 per cent. of wagon 
increase. I am not very satisfied with 
the conclusion that he draws that the 
efficiency of the railways have increas-
ed. Why has not that increase taken 
place? 

U hn. 

Coming to wagon utilisation, take 
for example the wagon miles per 
wagon day which have increased from 
45'6 miles to 47' 6 miles. Then he 
says the net ton mil~ per wagon day 
have improved from 573 to 593. But 
if We calculate 22 tons per wagon, it 
ought to give us 1,034 net t:ln miles 
per wagon day instead of 593. The 
conclusion ;5 that many of your wagons 
are running empty. If your efficiency 
has so far increased why it is that 
your wagons are running 80 very 
empty and when fuJI utilisation would 
work out to 1,034 net ton miles pE"r 
wagon day yours is only 593? Can you 
not devise measures to carry return 
traffic? It is true that in many cases 
there may be one way traffic. but 
surely ways and means can be devised 
for utilising empty wagons for Borne 
sort of return trip traffic. jf necessary. 
at concessional rates? The conclusion. 
then,COl·e. i.~ that far too many empty 
wagons an' running unlll>('elsarily. Thl' 
('I('Ctriflc:ation programmE;' of thl' hon. 
Minister also has fallen miserably Bhort 
of the performance E;'xpectation in the 
Second Plan. 

Coming to the Third Plan, I hav(, 
been ft>adlng with very great interelt 
the beautiful array c;f astronomical 
\~ wh:ch he b flourishing. He 

says that the ton miles will now rise 
from M,OOO million tons to 13,000 mil-
lion tons. He says thl.' originating 
traftie will improVe from I M million 
tons to 234 million tons. Just see thE;' 
ftaw in his artuments. In the Seeond 
Plan period when thE" railWII)'ll spent 
capital amount to the extent of &. 
1.121 c.rores. you improved your net 
ton mill!!1l from 36,000 mUUon toni to 
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54,000 million tons, or by 50 per cent. 
or 18,000 million ton miles more. In 
(ther words, at a capital cost of RI. 
1,121 crores you could carry only 18,000 
million ton miles more. Now, at oj 

capital cost of only Rs. 1,255 crores 
how can you carry 39,000 million ton 
miles more? So, there is disparity bet-
ween the two figures. There is some-
thing wrong either with the estimate 
which the hon. Minister is makin, 
with regard to his carriage capacity in 
the Third Plan and it is faulty or his 
capital expenditure in the Second Plan 
has been very exorbitant and reckless. 
These are the conclusions and, there-
fore. he hall got to explain the pasl-
tion? 

Carry· ng goods traffic of 93,000 mil-
lion tons is certainly a bii effort and. 
putting it in astronomical fl,ures, if I 
may say so, it amounts to a railway 
pllort conveying one goods train of 
1,000 tons from earth to the sun. That 
is thE' meanmg of the Third Plan effort 
of the railways. If the rallways carry 
a goods train of 1,000 tons from the 
earth to thp sun, they would put the 
same amount of effort in the Third 
Plan. 

Mr. Deputy-Speaker: The railway. 
are put only in the carth for the 
prellent. 

Shrl Nag_hlr B1tanu:ba: That i. 
true. 

The Mlalster 01 IlaU"a,. (8brt 
JaeJlvan Ram): But he is goin, to the 
aun. 

8brl NalUllir llbaracba: I am only 
pointin, out the gi,8ntlc effort .that 
is requ:red and putt in, It II'Bphically. 
But even that i. not enou .... tor thl' 
Third Plan. Becauae. the l'lttmatall 
mad/! by the Plannin, Commi.sion 
thernselve. are faulty and. 1 am lure, 
that at thf' end of the ThJrd Plan you 
will find :hat the carryin, CApacity i. 
as short as ever belore. So, I should 
like to know hf>w with these RI. 1.255 
crores tIley will be able to c:any to 
much more wben they did not CA"7 10 
much more in the Second Plan. 
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[Shri Naushir Bharucha] 

There is one point on which I shall 
try to dispel the illusions of the hon. 
Minister, the Railway Board and the 
Railway adminis~ration. He says that 
dten in well-informed quarters, there 
is a misconception that the railways 
must carryall the traffic that is offered 
to them. I say it is a misconception 
on the part of the railways that they 
will carry only a limited amount of 
traflic and that is all that i., J"l·quired 
of them. What type of business enter-
prise is ·this that when your customer 
comes to your do~r you kick him OUl 
and say, "No, we an' not going to serve 
you?" Surl'ly, a public utility concern 
has got no right to say that and so 
long as this House gives the rail~ay 
administraton the amount of capItal 
inves·.ed and all t.he money that the 
railways want, it can only be attribut-
ed to lack of organisation and mal-
administration if the railways say on 
prin(.ip!t, they are not bound to ~a i'  

all the traffic thut is ofTen,d. It 1S a 
wrong l"oncl"'ption and the sooner the 
railway admin'stralion disabuses ,ts 
mind of it. the bl'ltpl". 

There are a few miscellaneous 
matters to which 1 will draw the 
attention of the han. Minister before 
I conclude my speech. It is rather 
unfortun'ate thM many of the com-
plnints which we make .from ~ime to 
time to the railway admtnlstratlOn are 
not attended to. I have written to 
the Railway Minister II'bout the 
Bhusawa1 workshop workers, nearly 
400 to 500 of them, not being paid 
their overtime. I find that grievance 
still remains unredressed. I have also 
written to the han. Minister about the 
strikers at Bhu!l8wal, whose only fault 
was' that the participated in the 
strike and the hon. Minister had 
given an assurance that nothln, would 
happen to them. Still all those people 
who have Ix>en disrnbsed hnve not 
been taken up. What type of assu-
ran«> Is it of the Railway Minister 
it the m3n on the spot does not im-
plement it? Apart from that. I will 
like to refer to the extension 01 the 
Diva-Das,lIon line and I hope the 
Railway Mln1ater will take speedy 

steps for implementing that project 
which will, I am sure, be remunera-
tive from the very first day it is put 
into operation. 

There are many other ma·tters to 
which I wanted to refer but I shan 
briefly conclude it by giving my out-
standing impressions on the budget. 
As I said, the railways have put for-
ward a 3tupendous effort and they 
have attempted a stupendous task not 
badly, but not too well either, and 
that Parliament's approaeh to the 
railways should be one of be:n, 
watchful. alert, sympathetic as well as 
appreciative but also critical when 
necessary. I would also request the 
hon. Minister to keep a watch on the 
repairs and renewals bill and the 
fuel bill and I think that he will hA.e 
to revise his freight charges sooner 
or later. There arc some concrete 
suggestion., which 1 wanted to make 
but on account of 1he lack of time I 
shall postpone them hoping that per-
haps I might get an opportunity when 
We get down to the details of the 
budget. 

Mr. Deputy-Speaker: No promise. 

Shrl Nausblr Bharacha: I there-
fore say that I do not grudge the 
hon. M:nister a measure of compli-
ment. but I do hope that the admini5-
tration requires more careful corui-
deration and more careful watching. 
egpccalJy as to the matters to which 
I have drawn the attention of the 
House. 

Shri M. S. Many (Golungonda): 
Mr. Deputy-Speaker, 1 associate my-
self with many of my friends here in 
paying a compliment to the Rail.a,. 
Ministry for their very satistactol'J' 
progrCS3 during the Second Plan. :rt. 
indigenoUs production has been atep. 
peel up, reduclni the quantum of im-
ports, thereby saving a lot of foreiCD 
exchange. Not only that. The RaU-
way Ministry is now in a position to 
export some of the roning stock aDel 
the ICF built coaches to the world 
market on a competitive Nib. 
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The proVISIon for training educated 
unemployed as trade apprentices in 
railway installations is also a wel-
come feature. All there things show 
that the progress achieved is tremen-
dous. 

As for the performance on the 
whole, it is very satisfactory except 
for the movement of coal for whiCh 
we cannot entirely blame the Rail-
way Ministry. The Ministry of S'eel, 
Mines and Fuel is also re~' Onsi le for 
it. There seems to be some defect in 
planning itself at both production and 
movement. 

Coming to accidents, in the report 
which we have been supplied with it 
a~ pointed out lhat collisions have 
been reduced but derailments and the 
damage caused to rolling stock, en-
gines and the pcnnanent way i~ on 
the increase. Accidents that have 
taken place at stations themselves are 
a very notable feature. Out of 19,000 
and odd accidents that took place, 
about 11,000 accidents were at the 
stations themselves. These were due 
to the negligence of the staff and we 
have to view this with grave concern. 
I hope the Railway Ministry will take 
necessary action in this matter. 

Day before yesterday my hon. 
friend, Shri Ramakrishna Reddy, 
mentioned about' the formation of a 
separate zone for Andhra. I think 
there is some misunderstanding with 
regard to this. We are not demanding 
this zone for Andhra as such. We 
want a separate zone for dividing the 
Southern Railway which extends over 
four States. U you include that por-
tion of Mah/U'8shtra also over which 
the Southern Railway runs, it is 
running over five States. If the total 
route mileage be taken into account, 
it has got 20 per cent of the route 
mileague. Also, the Southern Railway 
is running at a loss, wblch b probably 
partly due to thi. unwieldiness and 
consequent inefllciency in handlinl 
the. thin... So we requea that there 
should be • separate zone by taainr 
on lOme portion 01 the Central 
Railway with that· of tbe Soutbem 
Railway. 

It ill understood that the Andhra 
Government have also made a sUl-
gestion in this respect takinl the 
jurisdiction of the new zone as Bal-
harsha in the north. Wadi and Manmali 
on the west. Bangalore and Madras 
in Ult' Routh and W·al·air on the east. 
This wJI be a compact zone. The 
Estimates Committee and the Cor-
rupt'on Enquiry Committee have also. 
suggested the formation of compact 
zones. I therefore request that suita-
ble action may be taken in this 
regard. Both the Government and 

~ re-presentatlves of Andhra have 
been stressing for it for the last '0 
many years. I also mentioned this in 
my last speech on the Budget. 

As regards the laying of new linea, 
not a single incb oot new line hal 
been laid in the entire Andhra Pra-
desh. It may be true about the 
ent're south itlleU. Takin, that into 
account probably the han. Railway 
M nister has said in his speech that 
based on political, social and econo-
mic groundB new lines may be conl-
tructed for the development of the 
south. If there is any further provi-
sion made by the Planninc Commi.-
sion. he may ta1r.e up such llnell as 
arc necessary in the south. Out of 
the total route mileage of 35,212 mile. 
for the whole ot 1ndia, only about 
7,250 miles are in the south. Thi. 
l·omc· to only 20 per cent of the total. 
If we draw a line from Bombay to 
Calcutta via Na,pur and take the 
Muthern portion 81 a whole into 
account, only one-third of the total 
railway line runs thrOUCh the IOUth. 
I do not know why it 111 110. It may 
be a hiltorical or political accident. 
but in thue day. of development b 
it not our duty tG lee to the improve-
ment of the backward areu .1 we 
doing about other thines in loclety1 
We are uplifUng the backward people 
in society. So I would reqU"t the 
Railway Ministry to look into these 
thin,. and have tome new line. in 
the aouth connect-In, the important 
mineral depMlt arut 10 .. to exploit 
theee thin ••. 
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[Shri M. S. Murty] 

In my last Budget speech in 1959 I 
requested for the construction of a 
new line from Waltair to Hyderabad 
-connecting Kothagudium-Singareni 
collieries and Bhadrachalam so that 
the mineral deposits, like managanese 
:ore, iron ore, mica and limestone de-
pOSits, may be exploited to the best 
advantage. So far not even surveys 
have been taken up in the South. It 
is a very regrettable thing. 

The o~ er day my hon. friend, Shri 
Asoka Mehta, cautioned the Railway 
Ministry about lay:ng a new lines 
and introducing new trains in the 
S 'l ~'l I think he has studied the 
problem from one standpoint only, 
that is from the standopoint of diver-
sion of traffic from the railways to 
road transport. Probably he is not 
aware of the timingil of trains, how 
the trains are running, what the trains 
are that are runn;ng and the nwnber 
of halts that have been taken away 
during the pa~t two or three years. 
He might have taken into considera-
tion all tht'se things. 

On the east coasL, that is, the north 
cast line of the Southern Railway, 
only two trains are running from 
Madras to Calcutta. Then there 
is on!' mail and two passenger 
trains running from Howrah to 
Hyderabad and from Puri to 
Hycil'rabad and there are two 
~ssen er trains from Waltair to Mad-
ras. one in the morning and one in 
the evening. If you take their tim-
lngs, you will find that passen er~ 

from Waltair to Madras have either to 
start in the middle of the night or 
at an inconvenient hour. Many of 
the halts of the through running 
trains from Madras to Hyderabad, 
Madras to Calcutta and Calcutta to 
Hyderab:-.o hav!.' been taken away. 
How ran these peoplE' travel by these 
trains then" There mu.~t be short-
distance passenaer" there. Therefore 
Wt' have been demandinc a diesel 
train betwt'en Tuni and Waltair. 'nle 
need has been felt by the Railway 
Mini~try but I do not know Why they 

have not introduced it so far. I 
would request that this may be taken 
up as early a3 possible. 

People in that area have also been 
ag tating for the restoration of the 
mail halt at Yellamanchili. There is 
only one train which halts there and 
which carries these passengers. That 
is the janata train. ~er a lone 
agitation the Railway Ministry has 
been pleased 10 restore the halt of 
that train there. So 1 request that 
this may be viewed sympathetically 
and action taken on this immediately. 

Last time also I requested that 
minor amen 'ties, like providing drin-
king water at stations and construc-
tion of fir.il-class waiting rooms, be 
provided there. These things have 
nol bC('n looked into. There are 
people who supply water but they 
come only when the train comes there 
whereas people will be waiting 
for the train even before it arrives. 
So t.hey are not able to get drinking 
water there specially during summer. 
t cannot understand why these things 
cannot be looked int<>o Cannot these 
things be improved? After all, they 
do not co"t a large amount. 

Here, there is a mention of recon-
ditiou'd coaches. There iii one first-
class bogey which runs between 
Hyderabad and Waltair. There are 
eight berths in it having two fans 
and only one toilet. You can very 
well understand the ditBculties of 
passenler~ travelling by that coach. 
People used to cali it a choultry coach 
where they cannot have any ameni-
tie5. Such thinlS can be rectified. 
After all. they do not cost much. 

The policy that has been followed 
by the Railway Ministry all these 
days towards level croaings is causing 
a great difftculty in the south, special-
ly after the introduction of Paneha-
yati Raj. A lot of development i.s 
goint on there. New roads are beina 
const.ructed. These roads eormeet the 
villqes with the aWn roads. Natural-
ly these roads Cl'09II the railway Un •• 
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Without sanctioning level crossings, 
they may not be able to cross the 
lines. U you want to construct a 
level crossing, the en.tire capital cost 
and the maintenance cost mu',;;t be 
borne either by the people or by the 
local govmemment. But the State is 
not forthcoming. Formerly, the dis-
trict boards used to share the capital 
and maintenance costs. Now that the 
district boards have gone and, after 
the introduction of Panchayati Raj and 
democratic decentralisation, the local 
Panchayat Samitis are in charge of 
these roads, all these village communi-
cation works are being taken up 
as half-contribution works. People 
are contribUting for the cons1ruction 
of roads. So, if the Railway Minis-
try asks them to contribute towards 
the capital Bnd maintenance costs 
also, it will be very difficult for the 
ppople to contribute. 

So in th(' light of all these things 
request the Ministry to revi£'W their 
policy and frame a new policy which 
is BC<'eptabl(, to people in the 'light of 
th('se developments. 

The last point I would like to touch 
is about retired railway employees. 
The First Pay Commission had re-
commended the introduction of the 
pensionary scheme to the railway 
employees also, and this was imple-
mented by the Railway Ministry from 
1st April, 1957. The Fl'rst Pay Com. 
miss' on's report had come in 1947 
and B group of employees were given 
these pen.~ionary benefits in le50 it-
self. But the rest of the people who 
retire after 1957 and before 1957 were 
not given these pensionary benellts anj 
they were given only the bonus, al was 
usual at that time accorctinc to the 
rules. Now they are requestin, the 
Railway Ministry to give them the 
pensionary beneftt. also. After aU. 
the number of these employees is very 
little, and the total cost to the ex-
chequer will be flve to six lakhs of 
rupees areonlin, to their estimation. 

S ..... '''''''''': Are they pre_ 
pared to retwn the provident fund 
rontribution which they took? 

8bri M. S. Murty: They wanted to 

return the bonus and the interest 
that had accrued thereon. Provident 
fund contribution is made by them. 

8larl Jarjlvaa B.aIIl: No apart from 
their own contrbU'tion, are they pre-
pared to return the provident fund 
contribution of the Railways to them? 

Shrl M. S. Murty: Yes, they wanted 
to return. The bonus is ,iven by the 
Railways from their funds. Provident 
fund is deducted from their salaries 
only. 

Shrl JacjlvaD &am: Just a minute. 
wanted a c1arlfica.tion. The bon. 

Member has been improperly and 
wrongly briefed. As regards provi-
dent fund, the employee contributes 
a certain percenta,e of his salary and 
tpc Railways contr1b\ltes an equal 
amount, and when the employee 
r("iires he draws not only his own 
con 1 ribution but the oontribution of 
the Railways liS well. To clarify it, 
I may say, if the employee'" con-
tribution is Rs. 5,000, the Railways' 
contribution is also Rs. 5,000, and in-
terest accrues on this RB. 10,000 Then 
tht>l"e is bonus. When the em-
ployee r(>tires he gets not only his 
live thou.'land rupees but the live 
t ou~and rupE>es contributed by the 
Railways alflo. So the question 1 put 
to the hon. Member was thill, whether 
the employC'es who have rt'tired bet-
ween 1947 and 1957 arf' prepared to 
retum this live thousand or whatever 
be the sum, with interest thereon, 
which waR the Railways' contribution. 

Slarl M. 8. Marty: Whatever the 
Rillway. haY(' given them, that wh,ch 
was not contributed by them, t ~ 

are prepared to retum that amount, 
and make a deduction out of the 
total pension that i!I due to them. 
And the pension contdbution may be 
taken from 8 conftDi_ ate>, ..,. lilt 
April, 1881. 

IIbt laeJlna .... : If the Mil. 
Member i. prepared to coJlcel 8 lilt 
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of those who have retired and who 
give their consent that all of them 
are prepared to depOflit this amount, 
I will consider this. 

Sbrlmatl lIa Palcboudbury (Nabad-
wip): This will become a hardship 
to those people. 

Shrl M. S. Murty: It is impossible, 
they cannot deposit the entire amount. 

Sbrl Jagjlvan Ram: Then it is im-
pos~i le for me to give them pen-
sions. 

Shri M. S. Murty: A deduction can 
be made from the pension that has 
accrued to them and the balance you 
can pay to them. The pension will 
bl' calculated on that basis. They 
wanted to assist in the calculation of 
the pension also. After all so far as 
t e~e people are concerned', this will 
operate on the basis of diminishing 
returns. Due to the factor of mor-
tality it will go on decreasing, it 
will not increase. So, I would re-
qu('st the Railway Ministry to consi-
der this matter. 

Shri Banrshi Thakur (Tripura-
Re.;ervt.'Cl-Sch. Tl';bes): At the out-
set, I congratulate the hon. the Rail-
way Minister for having it certain to 
connect Tripura with the rest of India 
with a link railway line that runs 
from Kalkalighat of Assam to Dhar-
managar of Tripura. Though Tripura 
has been an integral part of India 
it rem'lin('d virtually isolated ~ 
other parts in the absence of rail 
communication since Independence. 
In pre-partition days, Tripura used to 
have railway facilities both for eoods 
traffic and passenger traftlc. But with 
partition it has been strangul1lted. 

. With this proposed link railway 
lllle, a lOllI-felt want of Tripura has 
at last been fulfilled. In constructlng 
thi$ Unk railway lige some acres of 
land ~lon in  to Dbannana,ar people 
are to be acquired. In this recard 
I request the bon. the Railway 
Minillter to see that satiJfactory 

amounts are paid to the people con-
cerned as compensation. 

S'nce independence there bas been 
commendable progress in the IndIan 
RaIlways. More than 1,000 miles of 
new line.; have been l'aid; more than 
1,000 miles or so have been dou led~ 

and some hundred miles have been 
electrified. Amenilties for third-class 
passengers, like sleeping accormnoda-
tion, befitting waiting rooms, catering, 
etc. have been and are being provid-
ed. The Railways have been able to 
carry tonnage more than was as.>ign-
ed to it un:1. :. the Second Plan. The 
Railways 11.1\,' b.:en able to meet the 
stresses and strains of a developing 
economy. The Railways have met the 
hopes and aspirations of being the 
b:ggest public enterprise in India 
For all these, let me again extend 
my hearty congratulation to the han. 
Min:ster and also to the railway em-
ployees of all shades and of all 
walks. 

India is a land of many ups and 
downs. There are regions which are 
developed in every sense of the term. 
u~ there are other parts which have 
remained backward and under-deve-
loped in their economy and social 
condition. Planning in the Railways 
should always endeavour to do away 
with regional disparities. The regions 
which are backward in their economy 
and social development should be 
given preferential treatment so that 
they do not remain paralysed for 8 

long time to come. Of course, it 
would not be prudent to carry coal 
to Newcastle! 

Trlpura and Manipur are one of 
these backward regions wbicb are in 
urgent need of havin, a rail com-
munication. At least a link railway 
line from any suitable place of Assam 
to Manipur is of the utmost necessity. 

The utmost problem in Tripura I. 
under-employment and from it ftow 
all sorts of dissatisfaction. be it tribal. 
communal or the like. Limited acres 
of culti at~ land are theft; but there 
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are many people, like tribals, refugees 
and other landless peasants, who look 
forward to own this meagre land. 
Obviously, this meagre land cannot 
meet the need. Only well-planned 
industry can meet the rising unem-
ployment and remove the general 
dissatisfaction. 

Cheap transport through railways 
is a 'must' for any industrial under-
taking. Moreover, even for normal 
living, the railways are of imperative 
need. It is still more absolutely 
necessary for a developing economy. 
Internal rail communication in Tripura 
is of the utmost necessity for the 
very living of the people there. The 
life in Tripura is an isolated one; it 
ought not to be so for a long time to 
come. The untold sufferings cannot 
and should not be brought to a satu-
rating point. So I request the hon. 
Minister to approve of the construc-
tion of an internal railway line in 
Tripura from Dharmanagar to 
Sabroom, linking all the sub-division-
al towm, which shoul.:f be made 
during the Third Plan period. 

Let me say a few words about the 
other aspect of the problem. Though 
there has been remarkable progress 
in thp Railways, there should not be 
any sense of self-complacency. Though 
the l'cvenUE'S and receipts have 
increased, should I say, by arithmeti-
cal progrC'ssion, the expenditure has 
increasl'd by /!cometrical progression. 
01 course, if such increasf' is <iUf' to 
granting satisfactory scales of pay to 
thE' low-paid railway employees, :hen 
therE' is nothing to say again.t it. 

A handmme amount has been con-
tributed to thC' General BudJ/t't, there 
is no doubt about it; but we ~ ould 

expect more. There is an Incr R~e In 
th(' freigh! of "mall ,ood1! from ]0 
per cent to 20 pt>r cent. We should 
!1M> that. it 5hould not b£' at a great 
cost of t.he pPOple. 

Th(> Rail ay~ have been Idvln, 
!ftudl"f1u concession in the nllw.,. 
j01Jmfoy: but ~rtaln nostrl('tlon. Ire 

also tht!re. Students beyond 25 years 
of age are not allowed to enjoy that 
concession. There is no concession in 
the Toofan Express for a student 
going from Delhi to Howrah and vice 
versa on the plea that it goes on a 
little longer route. The difference in 
fare from that of other trains is less 
than eight annas only. Wage-earner 
students also are debarred from such 
concessions. Due to abject economic 
conditions, quite many begin tht!ir 
study very late. The Governmcn t 
also is encouraging its employ£'es to 
study in night colleges. I remember, 
some time back, the hon. Minister 
himsE'lf was good enough to say that 
in the treatment of students' conces-
sion, everybody should be liberal. I 
request him to see that such liberality 
is maintained in practice also. 

Concerning the education of the 
Railway employees' sons and daugh-
ters, much more has to be done. 
Most of them stay outside their pro-
vinces. Facilities for the education 
of their children in their mother 
tongue are to be adl'quatt'ly provided. 
The holiday home project for the 
employees and their' childr('n is 
really praispworth.v. The number of 
such homes should be increased and 
tht· expenses should bt. so Jow that 
it should bp within ea~y r£'ach of 

every humblr> employe(' of the 
Railways. 

We hear a cry of dishonestv in the 
Railway.. I would suggest 'that it 
should b{' ~el'n from a deeper angle. 
r think the ~ocio- ' onomic condition 
is the clu£' fo it. With low pay, low 
ameniti~ and t ~ ri lin~ cost ot IIvln,. 
one lnd~ II impossible to pull on. 
I do not support dishonesty. But, on 
the contrary, J say. the only pan!)et"a 
to fight it out IR the granting of 
satillfactory scales ot pay. 

I should like to say lIomethlng 
about thf' tour programme 01 our 
Minister. Our Railway Mlni.ter wu 
to tour Manlpur and Tripura. A#cord-
in,ly. a tour programme was·· made 
and Intimated to all eonceme-d. Some 
time .ttnwardt, It ".11 canct'ned. 
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rShri Bangshi Thakur] 

Again. it was made and again it was 
cancelled. It is easy to make a tour 
programme and cancel it again and 
again. But, it leads us to a false 
position. We have to give an expla-
nation to the people. But, it is very 
difficult to give an explanation. How 
should it be if We say to the people 
in giving the explanation that our 
Ministers are very busy, too busy, 
awfully busy. seriously busy, vel'y 
seriously busy, no-time-busy, always 
busy and so on? 

Mr. Deputy-Speaker: Not critically 
busy? 

Shri Banlshi Thakur: I would hkt! 
to n,mind, in the end, the neces<;ity 
of internal railways in Tripura. May 
I say, unequivocally, that on it 
depends the solution of the multifari-
ous problems of Tripura? I again 
urge upon the Railway Minister to 
consider it v('ry seriously. 

Mr. Deputy-Speaker: Shri Nal-
durgkar-the poor man has been 
waiting for three days; he is not there. 
Shr! Gautam, Shri Naval Prabhakar 
Shri G. S. Musafir. • 
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desire to expre". regret that they 
have not been helpful in giving due 
attention to the opening of new lines 
in the south. It is true that the allo-
cation 10 the Third Plan is not com-
mensurate with the overall expendi-
ture on the Plan. In the First and 
Second Plans, the allocation to the 
railway has been to the tune of about 
25 per cent. Now, it has gone down 
terribly. Of course, the railways, 
with their meagre earnings, have done 
a good job, but then, they cannot be 
content with the laurels of having 
done some good job with the tight 
jacket. Where the responsibility is 
much greater, they cannot alford to 
shirk it in the name of economy or 
lack of finance. As the Plan prog-
resses and the economy of the 
country develops, it is aQ!;olutely 
necessary that the tramport should 
also increase, and it should increase 
in a manner commensurate with the 
demands of tht' induslrial df'v('lopment 
of the country. 

When we ask for new lines in the 
south, there is a misunderstanding or 
misapprehension in the minds of 
Borne Members that it is something in 
the nature of a rE'gional or a political 
demand. 1 submit that the develop-
ment of a region is linked with the 
transport facilities. When we ask for 
the development of lome industry. 
tht'y say that there is no trlln~port 

fncillty. For instance. take the ques-
tion of the MangalorE' port develop-
ment. The answer has very often 
been riven in t i~ House that thet'e is 
no rail link to that POt't. But the 
port cannot dev£'lop. because thet'e Is 
no rail link. Yet, when we ask for 
a rail link, they ask 'What is the 
Indulltry that you have? What are 
the dl"velopmf'ntal needs?' and sO on. 
So. the ont' is linked with the other. 
It ill no good eXCU!If". or ,ood an!IWer 
at that. to tell thp people that because 
tht're are developmental activities 
elsewhere, therefore. they CRnnot rive 
npow linea in thl. area. 

For Instance. the lint' at the fa, end 
or the eountr7. about which we are 

very much agitated in the Madras 
State is the line from Tirunelveli to 
Cape Comorin. That area has got 
potentialities of development of mines, 
cement factories and other things. 
But, even to move the machinery, we 
do not have the railway line. 

The leader of the PSP, Shri Asoka 
Me ~a, said the other day that the 
Ministry should look to the economics 
of the new railway lines and not 
simply open up new lines because 
there is a demand from the south. 
But he had not cared to look into the 
economics of it. The traffic survey 
has revealed an economic return for 
the Tirunelveli-Cape Comorin-Trivan_ 
drum link. Of that, if the Tirunel-
veli-Cape Comorin line alone is taken 
up, the return wi\] be much more 
than what tht' calculation has reveal-
pd, because if we take the traffic 
polf'ntial of this arl'a minus the 40 or 
50 miles required to link Trivandrum 
and Nagercoil, the return will be 
much higher than what it has bE'en 
found to be in the full length of the 
Tirunelveli-Trivandrum line. 

There was also another argument 
advanced, namely that We have got 
good roads in Madras, and, they are 
running parallel to the railway line •. 
Supposing. after the development at 
the railways, there is a demand for 
good roads. would it be argued as a 
corollary that there are railway line., 
and, therefore, one need not have 
good roads or good bus transport? It 
is not bf'Cause of th(' shift of tratftc 
from the railways to bus transport 
that the railway earnings have 
decreased. but a larger number of 
peoplt' have come forward to travel 
by bus; there is no adequate provision 
for railway travel facility. and. there-
fore. they are obliged by force of cir-
cumstances to travel by buses. 
whether gOOd or bad, or whlltt"Ver 
they may be. Sometimes, there ma,. 
be a good road In the main nlUonal 
highway, but all the other roads 
could not be said to be so very good 
as to warrant bus travel. if only Wit 
could afrord railway travel. 
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Then, again, there is the railway 
link taken over from the district 
board, covering a distance of 36 miles 
from TirWlelveli to Tiruchendul'. It 
takes about three to four bours to 
covel' the dis~ance. Naturally, people 
would prefer to go by an express bus 
in Ii hours rather than travel by this 
tI'ain for three hours. We have been 
asking for an upgrading of that line 
for a long time. But, in spite of the 
promises, It has not been fulfilled as 
yet. I do not know when we shall 
be lucky enough to have a railway 
travt:! between these two places in a 
shorter time commensurate with the 
distance of 36 miles. 

There j" another demand, which 
may not be feasible in the Third Plan. 
In the name of economy, it would be 
said that that would not be conceded. 
From the broad gauge link be:ween 
Coimbatore and Tiruchirappalli, if 
you link Salem, Karur, Dindigul, 
Manamadurai. and Tuticorin, that will 
be a link for the southern part with 
the broad gauge. In industrial deve-
lopment, one part of the country has 
to be linked with the other part. Just 
as We have lin ~d the metre gauge 
systt'm between the north and the 
south, likewise. it is time that the 
railways consider in their futur(' pro-
grammes this railway link of the 
broad gauge to the Tuticorin port 
through the undeveloped and untapp-
ed ar('a of Dindigul, Manamadural 
and Tuticorin. 

Shrt D. C. Sbarma (Gurdaspur): 
Will it be in the Fourth Plan or the 
Fifth Plan? 

Sbrl ThaDa PUIaI: In any Plan 
wh:ch the han. Member Ii e~. 

Then, there is the question of 
accidents. We find that mOllt of the 
accidents occur becaule ot human 
failure. At leas:, the railway staff 
cannot say now that they are paid 
badly or that their conditions of ser-
viCe are bad, and, therefore, thf'Y are 
negligenl I always hold that they 
are relatively better-paid people. who, 
but for their loyalty to the members 
who instipte strikes and o:her thin,.. 

would have been a fine set of workers. 
f'rom taking the pride of place of 
being good workers, they are now 
trying to take the pride of place of 
being good strikers. I am happy that 
Government at least were firm in 
dealing with the strikers, in the last 
strike in July, 1960, but they have 
not been firm enough. Very often, 
here, people come forward and say, 
'Why victimise them?'. I cannot 
understand this. When there is a 
strike on account of having listened 
to and followed the wrong advice 
tender,'d by some hon. Members, then 
the consequence flows, and it has to 
now. They cannot have the pleasure 
of having been loyal to somebody and 
upse:ting the normal working of the 
railway .<ystem and th"n l'Xpect their 
repres('ntatives to come forward here 
and say that 'Thpy have been loyal to 
us. so. why punish them?" The 
loyalty should b(' to the work and to 
the railway system and not to soml'-
body }\'ho instigates something un-
reasonable and improper in this 
country. ot course, wherever there 
is a case for recolsideration, I am not 
going 10 object to it. But dillcipline 
demands firm dealing. I want the 
han. Minister to take a flrm stand and 
not ~imply yield to cri('!l of threat, 
and shouts on the 800r of the Howe 
that there is vlctimisatlon and all that. 
Victimisation III bad, but {'v£'ry disC'l-
plinary action cannl}t be !!ty)('d .. 
victlmisation, to ~ult tht' convenimcetl 
of lIom(' hon. Membef!l here. 

Then. there wa. a talk about ran· 
road competition. and a cautIon w .. 
~unded on tht' openin/( of new rail-
way lint'll. In undf'Vcloprd areal!, it 
they fCROrt only to road I ran aport, 
then. what IR goin, to happen? Lpave 
alone passen«t'r transpor!; take the 
CMe of good. trame. In any place 
Where c-ommt'I"Ce 01' Indulltry hall to 
develop. they mUllt hAVt> • chl:'8p 
transpor! and communication. The 
~ pel' ton-mill!' on t ~ raflway. 
work. out to about an anna. But In 
the talE' 0' road tramport It normally 
W01'k" out to .bout 24 to 3 ann.... At 
a Urne wbl"ll the prlces art' vPry hilh, 
and there Is • hu,e demand tor .oocb 
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which are scare, people may be' pre-
pared to pay higher for goods tran!!-
ported by road transport and sell them 
at high prices in the market, but in 
normal times one region has to deve-
lop in competition with other regions 
and, naturally, therefore, they have to 
resort to the railway system of trans-
port and nothing else. For, to equate 
one goods train carrying all the goods, 
We shall haVe to have a caravan of 
150 trucks. And I have never seen 
150 trucks running in anyone place 
and carrying all the goods tha tare 
there for transport. 

Therefore, from that point of view 
of development also. it is absolutely 
nece,sary that wherever possible, the 
rail link should ,be given, in spite of 
the theory that it is an old type of 
communication, and we shal1 have to 
resort to m'w types of communication. 

We havt' got aeroplanes jet ·planes. 
Still We have to walk th(' d'slanrc ill 
our homes and streets. We cannot 
have the 'planes everywhere. So 
whalevE'r the neel'ssity of resorting to 
other types of transport. rail transport 
. is an essential factor in the devplop-
mental activities of the country. At 
the moment. our main object is the 
development of the whole country 
economically and industrially. 

14.00 hn. 

Now. I come to the position of the 
utering department in the railways. 
We all suppor~l'd the taking over of 
catl'rirll by the railway dcpar:ment 
in tead of giving it to contractors. But 
now :n somc st~tions--I am not talk in. 
of catering in the train in the de lu.rt 
train-the contra('tors are not bl'hav-
inf!; properly. Even under the ra~l ay 

departmental catering. cc!'tain vmdin. 
contracts Or servict· con'racts are 
,ivl·n. There. when ~'ou go to the 
railway caterin, rooms, they do not 
sen'e either clean or wholesome food. 
"n\f'Y do no~ even have the courtesy of 
urvire. Tbey want WI to ,0 and 
take it over.wlves. In big city like 

Madurai, this departmental catering is 
not functioning properly. This is a 
matter to be inquired into by the han. 
Minister. The Deputy Minister was 
t'here recently. I do not know whe-
ther he looked into the departmental 
catering. He was good enough to 
look into the platform and other diffi-
culties. But he has not gone into the 
workIng of the catering department. 1 
do not know who the contractor is at 
the Madurai railway restaurant and 
the system of service is not desirable 
and they are not very earful. 

Apart from these disciplinary mea-
sures. in matters of promo ion, there 
has been some grievance e p~essed 

now and then. that promotions are not 
properly given and when matter.; are 
taken in appeal, the same stereotyp~d 
reply 'There is no case of reviC'w' is 
being given. It is time that the Mi:lIs-
ters or at least some agency should 
be there to see that the executive 
authority which passes the order 
should not always be the apella!e 
aubhority. because the former would 
normally not like to revise t'he order. 

Sbrl Naval Prabbakar (Outer 
Delhi-Resel ved-Sch. Caites) rose-

Mr. Deputy-Speaker: I had called 
Shri Naval Prabhakar; Shri Naldurg-
kar, and Shri Gautam. All of them 
were absent. Even as relards turthe.-
names on the list, as 1 Was going 
throup it, I found that t11ey were alllO 
absent. 

Now I will give ten minutes each to 
those hon. Members. 
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Shrl Naldurritar (Osmanabad); Mr. 
Deputy-Sppaker, Sir, thr£'C days ago It 
was dt.-b .. ted in this HoWe that our 
Railway G{)Vemmt'nl is going to enter 
into an agreement with Pakistan tor 
running a Ira'n direct from East 
Pakistan to ,~t Pakistan. As far 118 
this agfl'('mt'tlt IS concerned. we want 
to exprl's:! our opinion wlequivoc'ally 
that we are opp()ed to 8u,h a th0Uiht 
or agrecnwn 1. Such an agr('('ftlcn t wi II 
be detrimcnlaJ to our inkrest and in-
tegrity. It i'4 not desirable that such 
tralnll carrying Paki.tani naUon. 
sh'luld pass through or by the .ide of 
our Indian tcrr;tory of Kallhmlr. It 
will not bf> adv\q,ble Ihat ,uch train. 
should tourh some important pointa or 
such points which lire l'rateJiealJy or 
rnllitarily ron:deroo Important. There-
fore, before flnaliRine the terms and 
condi on~ of thil acreement, I would 
reqUf'lt 0111' Railway Govtmlment to 
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think a hundred times over this mat-
ter. 

The next thing I want to refer to is 
about the employees of the Cheap 
Grain Shops on the Railways. When 
this system was first introduced and 
afterward, abolisehd, the question 
arOSe about the absorption of these 
employees. Some of these employees 
were, no doubt, absorbed and the 
Railway Government gave an assur-
ance that ..... . 

Mr. Deputy-Speaker: Railway Gov-
ernment is not anything distinct trom 
the Government. He may say the 
Railway MinLlitry. 

Shrl Naldurrkar: I mean the Rail-
way Department. The Railway De-
partment gave an assurance that their 
services will be computed from the 
date of their original service and the 
whOle period would be ('ounted as fa!' 
as the question of seniority was con-
cerned. Afterwards to my regret I 
have come to know that this assurance 
was revok£'d. I do not know the cause 
of the revocation of this assurance. 
Now, on 1st January,1960 some order 
has been issued by the Railway Ad-
ministration in which there is no 
mention at these employees and no 
reference to the question of their 
seniority. 

But it is understood that some 
T.T.ls. have been directly recruited 
superseding the seniority of the former 
employees. I would reque:Jt the hon. 
Minister to pay attention to this mat-
ter and redress this grievance. 

The third point I want to press i9 
the que!l:ion of the retired employees, 
those employees retired since 1947. 
We should not be oblivious ot the tact 
that thege employees had to ,0 thro-
urh difficulties to face an abnonnal 
situation created by the partition. No 
doubt a proportion of the credit for 
thl' present prorress roes to them abo 

This question was raised by some 
bon. KemberJ here and the hon. 

Minister said that .if these employee. 
are prepared to repay what has been 
given as bonus to them then that 
question will be considered.' With 
great respect I submit that on the 16th 
January, 1961 these employees have 
submitted one representation to the 
hon. Minister. I will only refer to 
para 10 of that in which they have 
made a minimum demand and in this 
minimum demand every question is 
~ol ed. I would refer to that. 

"In this respect, we have alrt'ady 
declared that we will not claim 
any arrears of Pellsion and th3t 
We shall only be satisfied if the 
Pensionary Benefits were made 
applicable with effect from 
1-1-1960. This will not present 
any such difficulty that cannot be 
ovprcome. What We naw demand 
is the Pension to be given to all 
these employees who retired bet-
ween 1-4-1947 and 31-3-1957 after 
qualifying for the Pensionary 
Benefits and to these few only 
who are still alivE'. i~ is a small 
percpntage and would bE' reduced 
each year according to mortalitj'-
a natural fact that does not need 
any arithemetical calculations." 

1 request that the hon. Minister 
should consider this demand. At the 
time of the inauguration of the Khan-
na HinaoH Une, the hon. Kinister 
in his speech said that the purpose was 
not only territorial connection but 
they also wanted to brm. two hear" 
of the two regions together not the 
hearts of the advanced regions but of 
backward regions. My constituency 
is in M!lrathwada, a backward area. 
That are:! was deliberately neglected 
by the previous Government of Nlzam. 
The present Government is making etr-
orts to makl' pro~s in that region. 
A.." taT a~ thl' railway line is con:ern-
ed, there is the termination of the 
Southern Railway mE"tre «aug!, at 
Sholapur. The Bombay Gov!'rnment 
has recommended the ShoJapur Jalna 
line. 'nlat will p8'lS through Naldurl. 
Tuljapur and Osmanad. There will be 
• IP'f'tlt connection from Sbolapur to 
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Delhi in the metre gauge if it will be 
connected with Kurduwadi-Latur line 
which is to be converted into metre 
gauge. Again, Tuljapur is a sacred 
place; it is called a kshetra because 
of the Goddess Tulja Bhavani, the 
Kulaswamini of Maharashtra. There-
fore, I want the railway line to be ex-
tended via that place so that the 
Railways may receive Her blessing. 

I have got very short time and so I 
shaH conclude. They should pay at-
tention to the coal transport. We 
hear that several industries in U.P. are 
facing prospects of closure on account 
of the inability of the railways to de-
liver coal to them. In Porbunder, the 
Jagdish oil industry was closed. This 
problem should be attended to. 

In the end I pay my compliment Rnd 
tribu'e to the Railway Administration 
for the tremendous progress made dur-
ing the;e ten years and 1 hope the 
Railway Administration would dedi-
cate themselves to the serv.ice of thE 
people of this vast country and accele-
rate the standard of efficiency and ren-
der assistance to the various develop-
ments to achieve a more honourable 
place for our COlD'ltry in the comity of 
the nation, of the world. 

Kumar! M. Vedaltamarl (Eluru)' 
The Railways have done a piece of 
good work and the whole House con-
Jratulates them for that work. But 
there have been some criticisms al!ro 
about the operational efficiency, that 
it was not high. We find from the re-
ports that the rate at increase in JrOl!l 
trafflc receipts is more than the rate 
of increase m the working expense •. 
'nil' gross traffic receipts go up by 21 
per cent in 1956-57 to 1959-60 while 
the working expenses rose by 15 per 
<.pnt only. The Railway Administra-
tion may feel like pattir., itself on 
it~ back. 

When we go deeper. there are 110mI' 
alannmg points. The operational eX-
penditure ratio to ,eneral revenues bas 
shown an extra-ordinary stability 
around 80 peT cent: that ill not a good 
ec!mfnl!trtl'jnn. When a public en-
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terprise is progressing on good lines 
and has a monopolistic character, it 
should try to show some increased pro-
fits to the nation because the publIc 
enterprises are responsible for the 
economic progress; they are the pro-
pellers for economic progress. When 
we consider the profits, We should also 
take into consideration the facilities 
tor passengers, for wagon loading, ctc. 

There was so much of a controversy 
about coal loading. I do not want to 
joili any hon. friend in the House and 
draw a compromising line. They lIa,. 
that the mistake may lie either with 
the Steel Ministry or the RaHway 
Ministry. On page 7 of the report of 
the National Coal Development Cor-
poration Ltd. for 1959-60, they say: 

"During the year under review, 
Management had to face several 
difficulties, some at which Were 
local in nature while others were 
of a more ieneral type .... Durini 
this period, there was an over-all 
.mortage of wagon for coal trans-
port which difficulty Will abared 
by the COJ1)oration with the pri-
vate sector of the industry. A 
feature peculiar to this Corpora-
tion, however, was that in .everal 
of its new collieries new lidintr 
facilities had to be provided with 
the reiuI L that t ~ full transport 
requirements could not be met 
until these lidin,s were ready. 
Theile transport diftleultie. hive 
not been fully overcome yet but 
since the beginning of October, 
1980, there have been clear Indl-
caUonl! of a distinct Improvement 
in this regard." 

'nil' N.C.D.C., is also part 0' the Gov-
ernment Rnd it clearly lltate~ that 
there is s!lortage of wagon supply. On 
an earlier occasion on the woolI' House 
W;UI protesting agalMt thP Oovtml-
m"nt'll failure to reach the coal taJ'-
~tll and thP.T1 th... RIli1 a~ . WrTf' in 
a sar ... ptl ·itJl'\fl. But WhfOfl lhrv in-
C'r,.8M",d prod!l("'itm lind .. {'ft('hr1 the 

coal targ!'b. dl~ Railway, ~  un-
able to BupJJly wagonl. There WI .. 81"1t 
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.a comment from the Cha;r by thl' hOll. 
Speaker on this. Whatever may be 
the Jupply of wagons by the Rail ay~ 

for loading coal there was an im'rease 
in demand from the Coal Conlrollei'. 
So, the Railways should have loaded 
1:1" coal when production of coal in-
.creased and coml' up to the ta. get be-
.cause the targe. was known to tnem. 
In the same report. I also find that 
they were able to supply 4782 wagons 
per day while thprp a~ a demand for 
greater number of wagons. The people 
in the public "ector produce "orne rl'-
ports and place them before the Par-
liament. But there are so many pri-
vate concern..~ and they could not do 
that. There is no good forum for 
them for d{)ing that. 

Mr, Deputy-Speaker: Would ~ e 

hon. Member like to continue the next 
.or is she concluding? 

Kumarl M, Vedakumarl: would 
conclude in about two minutes. 

I want to point out that 
,there are go many difficulties 
facing till' pl"i\',ttc lllti lsa:.- "],,., 

11 i~ askl,d: "W),y no; WI' ltl"ld 

on Sundays also?" But there are 
·other difficulties. The banks arc not 
open on Sundays. Even :he workers 
do not wish to rf'sume work on a Sun-
day. Further, th(·y have to ·pay higher 
wages and extra wages. Who is ~oin  

to bear this? The cost of prodlll·ti::m 
and the cost to the consumer--{'vC'r),-
thing inrll'ed-wil1 be increasing then. 
There arc so many bottlenecks. and 
I wantcd to place tht's(' facts before 
the Ministry. Whenevt'r thl'Y ask tht' 
nation to come to their help, :here 
are certain things also to be taken 
into consideration. 

Take for instance the transpol't of 
rlce and mangO<'s. Wht'n we n~ 'd 

for mOrro wagon.; for ricl'-I brought 
this point before the National Commit-
tee al~t ey said. "We are lIu lpl~'lnl 

wagons for the tranapor( of manps, 
because they Are perishables." But 
what about the rice which is the 

• ---A....l_'- .a ..• ~ ... ,,""" for 

the consumer~  Rice is very imoor-
tant and mango is also very !important 
I am not discriminating et e~n the 
importance of these two commodities, 
bu: the point is they should be able 
to supply wagons in adequate number. 
Mango is important, in view of the 
perishable naturE',and rice is Jmpor-
tant because it is the main food of 
human beings. That is why I think 
the Railway Minister will be more 
careful, alert and cautious in allott-
ing wagons in Andhra Pradesh for 
these commodities as well as for other 
industries. 

Another point which I want to 
bring to the noti('e of the Minister ii 
this. They have s'arled onE' p~oject 

called the DBK project. They have 
fixed the headquarters at Visakha-
patnam. We are asking for a separate 
zone for Andhra Prad(·sh. They were 
only replying to our request to the 
e!fpct that our request is of a paroc-
hial nature. But whatever may be the 
consideration, the southern zone i; 
incurring a loss of 90 per cent every 
year. We know that, and that zone 
has become very unwiroldy and unecO-
nomic. The point is, WI.' are asking 
that it may be made into a smaller 
unit so that effici('ncy could be im-
proved. 

As I said. they have already started 
;] project called fhe DBK project for 
the ('xport of iron ore and other things 
from Visakhapatnam. Why not have 
another separatE' zone and call it the 
coas~al zone. and have this lin" ~ ~en

ded from Wn'tair to Sulurl" la, and 
on the west up to Nagpur? We are 
making t i~ request only from the 
economic point of view and not on a 
parochial poinf of view. I think the 
hon. Minister will consider the points 
we have plac('d bt-fore him. 

I know the adminis:ration also is 
{al'ing many difficulties. Eyery day, 
wht'n we go to the station, we find so 
many goods trains are passing there, 
and of course, fhe goods trains are 
given much preference. Unless the 
goods train pa.aes. the passenger tndn 
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is not allowed to come to the station. 
We are not bothering about the pre-
ference being given to the goods 
trains; that is also important. But 
there is sO much congestion on lhi!: 
line. So, we appeal to the hon. Minis-
ter to consider at least the difficulties 
in Andhra Pradesh. In the coastal 
area, there is only on(' m!lil train. We 
are asking for anothe; train, because 
it is only tor the cODvenience of the 
public. That part of the public which 
accidentally happens to be Andhra 
should not be neglectC'd because we 
are pleading for Ihem That is why I 
request the Minister to consider all 
the;e points and try to have another 
mail train from Waltair to Madras. 

Mr. Deputy-Speaker: The discus-
$i .111 w: II ('ontinu(' tomorrow. 

Shri Hem Raj (Kangra): Will th('se 
Members who have not been afforded 
an opportunity to speak on the rail-
way budget be given an opportunity 
to speak in the debate on the demanlis 
for grants on the railways? 

Shri S. M. Banerjee 
That is generally done. 

CKanpur): 

Mr. Deputy-Speaker: Surely they 
will have, but still there is time for 
the general discussion ot the bu1get 
also. When the bon. Member', turn 
came he was found absent. 

Shri Hem Raj: My name was not 
called. 

1'lr. Deputy-Speaker: His name was 
not called deliberately because when I 
proceeded to mention the names, I 
found all of them absent. What could 
be done':' 

Shri Rem Raj: Only for a few 
minutes we get out and 'hen we 
return. 

Mr. DelNlty-Speaker: Very well. 

8UI BbIh .... th lie,. (Salempur): 
From the very beginn.lDg. 1 have been 
waiting. 

14:33 hrs. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

SEVENTY -SEVENTH REPORT 

Shri Balasaheb Patti (Miraj): I bel 

to move: 

is: 

"That this House agrees with 
the Seventy-seventh Report of the 
Committee on Private Members' 
Bills and Resolutions presented to 
the House on the 1st Mllrch. 1961." 

:\1r. Deputy-Speaker: The question 

"That his House agrees with the 
Seventy-seventh Report of the 
Committee on Private Members' 
Bins and Resolutions presented to 
the House on the 1st March, 1961." 

The motion was adopted. 

Shri S. M. Banerjee (Kanpur): 
May I submit that the time allotted 
for the resolution of Shrimali Parvathi 
Krishnan is only one and a halt hour •• 
which is very meagre in our opinion. 
It is a vast subject. 

Mr. Deputy-Speaker: She is here. 
and we will see to it wh(,n the discus-

sion procPt'ds. 

RESOLUTION HE: PREVE1'.'TlON OF 
TIlE USE OF PLACES OF 
RELIGIOUS WORSHIP FOR POLITI-

CAL PROPAGANDA-Contd. 

Mr. Deputy-Speaker: The House 
will noW resume {urlher diKC\UlIlon on 
thf' following resolution moved by 
Shri Parult'kar on the 17 h February. 

1961 : 

i~ HlJlw' i, of opinion that 
th" Governm£'nt should bring for-
ward lIuitabl(' legislation to pre-
vent the use of places of religioWl 
wonhlp and piwimage for poli-
:ica: propaganda and agitation". 

Out of two hour. allotted for discua-
.ion. only one hour and eiJht minutes 
have been taken up. Shrl Amjacl AU. 




